
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Thursday,8th May 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 MACApp./381/2019 THE ORIENTAL INSURANCE CO. LTD.,
            Versus
SMT. GURMIT KAUR AND 5 ORS.

MR. S K GOSWAMI
MR. B K GOSWAMI
MR. R SHARMA

WITH
I.A.(Civil)/697/2021
in MACApp./381/2019

GURMIT KAUR AND 3 ORS.
            Versus
THE ORIENTAL INSURANCE CO. LTD.

MR. P SUNDI MR. S K GOSWAMI
MR. R SHARMA

2 WP(C)/1581/2019 DINESH CHANDRA SINHA
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. N DHAR
MR. T U LASKAR
MS. S DASGUPTA
MS. U BARUAH

SC, ELEM. EDU
MR. A U CHOUDHURY (R5)
MR. S ISLAM (R5)
MR. B GOGOI, SC, SCERT
MS A LAHKAR (R5)

3 Crl.A./162/2020 BIJU GOGOI
            Versus
THE STATE OF ASSAM AND 2 ORS.

MR. S K BARKATAKI
MS B SHARMA
MR D K NATH
MS M DAS

PP, ASSAM

4 WP(C)/5174/2020 AKTAR HUSSAIN LASKAR AND 2 ORS.
            Versus
THE STATE OF ASSAM AND 9 ORS.

MR. JUNM LASKAR
MS. A AHMED

GA, ASSAM

5 WP(C)/3674/2023 BIRAJ SARMAH
            Versus
THE STATE OF ASSAM AND 8 ORS

MS. B BHUYAN
MRS. R S DEURI

SC, ELEM. EDU
SC, AG
SC, FINANCE

6 RSA/164/2024 JAKIRUL ISLAM AND 3 ORS
            Versus
KARIFUDDIN AND 33 ORS

MR. M A SHEIKH
MS. A BEGUM
MR M H CHOUDHURY
MS F INTAZ

MR. A R SIKDAR (R-
3,4,10,20 TO 23, 25 TO
34)
MR. S I TALUKDAR(R-
3,4,10,20 TO 23, 25 TO
34)

7 I.A.(Civil)/1504/2024
in MACApp./488/2018

UNION OF INDIA AND 2 ORS
            Versus
SAFAYET AHMED CHOUDHURY AND 3
ORS

BIPLAV CHAKRAVARTY GA, MIZORAM

WITH
MACApp./488/2018 UNION OF INDIA and 2 ORS

            Versus
SAFAYET AHMED CHOUDHURY

MR. S SARMA
MR. S A CHOUDHURY

MR. L R MAZUMDER

8 WP(C)/3446/2024 GAGAN SONOWAL @ GAGAN CHANDRA
SONOWAL
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. A BHATTACHARYYA
MR P S RAJA

SC, ELEM. EDU
MR S SARMAH (R-7)
SC, FINANCE
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010124062019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010050292021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010030942019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010093672020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010174862020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010137802023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010158852024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010099262024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010136942016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010130312024


===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 08/05/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR A K DAS 08-04-2025 To 08-05-2025
2) MS. N M DEKA 05-04-2025 To 19-12-2025
3) MR. L C DEY 24-04-2025 To 15-05-2025
4) MR. D HUSSAIN 01-05-2025 To 08-05-2025
5) MS.SHOMA DASGUPTA 10-05-2025 To 31-05-2025
6) MS SUPRIYA DASGUPTA 10-05-2025 To 31-05-2025
7) MS. A BHATTACHARYYA 05-05-2025 To 09-05-2025
8) MS. D GHOSH 05-05-2025 To 08-05-2025
9) MR R ISLAM 05-05-2025 To 08-05-2025
10) MS N HASSAN 07-05-2025 To 09-05-2025
11) MR B PRASAD 05-05-2025 To 09-05-2025
12) MR P J BORAH 05-05-2025 To 09-05-2025
13) MR D K MISHRA 05-05-2025 To 09-05-2025
14) MR. S K KEJRIWAL, S KEJRIWAL 09-05-2025 To 13-06-2025
15) MR. K MIRA 09-05-2025 To 14-05-2025
16) MR. A S CHOUDHURY 05-05-2025 To 09-05-2025
17) MR. S SHARMA 06-05-2025 To 08-05-2025
18) MR. A K PURKAYASTHA 06-05-2025 To 08-05-2025
19) MS. B BHUYAN 08-05-2025 To 09-05-2025
20) MD. H BHUYAN 05-05-2025 To 06-06-2025
21) MR. H BURAGOHAIN 06-05-2025 To 09-05-2025
22) MR. R P SINGH 13-05-2025 To 31-05-2025
23) MR. C CHOWDHURY 06-05-2025 To 13-05-2025
24) MR. A I KATHAR 08-05-2025 To 08-05-2025
25) MR. A RONGPHAR 08-05-2025 To 08-05-2025
26) MR. B NATH 07-05-2025 To 12-05-2025
27) MR. R K D CHOUDHURY 09-05-2025 To 09-05-2025
28) MR. M RAHMAN 07-05-2025 To 12-05-2025
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Thursday,8th May 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 I.A./221/2016
in RSA/261978/2015

TANKA PRASAD KACHARI and ANR,
            Versus
SMT. INDIRA KACHARI and ANR,

MR.M DAS
MR.B D DEKA

WITH
RSA/261978/2015
(Filing Number)

SRI TANKA PRASAD KACHARI and ANR
            Versus
SMT INDIRA KACHARI and ANR

2 WA/229/2019 TAPI RINA AND 4 ORS.
            Versus
THE STATE OF ARUNACHAL PRADESH
AND 29 ORS.

MR. P D NAIR
MS ARSANA HUSSAIN
MS. N AHMED

ADDL AG, A P
MR. B D GOSWAMI
MR A CHANDRAN
GA, AP
ADDL. SR. GA,
ARUNACHAL PRADESH

3 WA/161/2022 PARAMANANDA BORAH AND ORS.
            Versus
SAUKOT ALI AND 5 ORS.

MR. M A SHEIKH
K U AHMED
MS F INTAZ

GA, ASSAM
MR. S K MEDHI
SC, NHIDC
ASSTT.S.G.I.

4 RSA/61/2024 ON THE DEATH OF MONI DHUBI, HIS
LEGAL HEIRS 1(a) SRI CHANDRA
DEKHAR DHUBI AND 2 ORS
            Versus
SMT. H. NAMITA SINGHA AND 7 ORS.

MR. S D PURKAYASTHA
MS. S PHUKAN

MR H DAS (R1, R3, R4)
MR. B C DEKA (R1, R3, R4)
MR. JUNM LASKAR (R1, R3,
R4)

5 I.A.(Civil)/3613/2024
in WA/12848/2024

PRANAB DAS
            Versus
THE BODOLAND TERRITORIAL COUNCIL
AND 4 ORS

MR. S NATH
R SAHA

SC, BTC

WITH
WA/12848/2024
(Filing Number)

PRANAB DAS
            Versus
THE BODOLAND TERRITORIAL COUNCIL
AND 4 ORS

MR. S NATH

6 WP(C)/3721/2024 SAHERA BIBI
            Versus
THE STATE OF ASSAM AND 7 ORS

MD. S ALOM
MR. M S ALAM

SC, AG (A AND E)
GA, ASSAM
SC, FINANCE
SC, HEALTH

7 WP(C)/702/2025 MD ALI ZINNA
            Versus
THE STATE OF ASSAM

M K BORAH SC, P AND R.D.
GA, ASSAM
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010006812016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010004722015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010191772019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010082362022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010137762022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010247762024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010228032024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010146072024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010025572025


8 WP(C)/1172/2025 HUMAYUN ROSHID CHOUDHURY AND 15
ORS.
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. M R KHANDAKAR
MR. A ROHMAN

SC, PWD ROAD
GA, ASSAM

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 08/05/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR A K DAS 08-04-2025 To 08-05-2025
2) MS. N M DEKA 05-04-2025 To 19-12-2025
3) MR. L C DEY 24-04-2025 To 15-05-2025
4) MR. D HUSSAIN 01-05-2025 To 08-05-2025
5) MS.SHOMA DASGUPTA 10-05-2025 To 31-05-2025
6) MS SUPRIYA DASGUPTA 10-05-2025 To 31-05-2025
7) MS. A BHATTACHARYYA 05-05-2025 To 09-05-2025
8) MS. D GHOSH 05-05-2025 To 08-05-2025
9) MR R ISLAM 05-05-2025 To 08-05-2025
10) MS N HASSAN 07-05-2025 To 09-05-2025
11) MR B PRASAD 05-05-2025 To 09-05-2025
12) MR P J BORAH 05-05-2025 To 09-05-2025
13) MR D K MISHRA 05-05-2025 To 09-05-2025
14) MR. S K KEJRIWAL, S KEJRIWAL 09-05-2025 To 13-06-2025
15) MR. K MIRA 09-05-2025 To 14-05-2025
16) MR. A S CHOUDHURY 05-05-2025 To 09-05-2025
17) MR. S SHARMA 06-05-2025 To 08-05-2025
18) MR. A K PURKAYASTHA 06-05-2025 To 08-05-2025
19) MS. B BHUYAN 08-05-2025 To 09-05-2025
20) MD. H BHUYAN 05-05-2025 To 06-06-2025
21) MR. H BURAGOHAIN 06-05-2025 To 09-05-2025
22) MR. R P SINGH 13-05-2025 To 31-05-2025
23) MR. C CHOWDHURY 06-05-2025 To 13-05-2025
24) MR. A I KATHAR 08-05-2025 To 08-05-2025
25) MR. A RONGPHAR 08-05-2025 To 08-05-2025
26) MR. B NATH 07-05-2025 To 12-05-2025
27) MR. R K D CHOUDHURY 09-05-2025 To 09-05-2025
28) MR. M RAHMAN 07-05-2025 To 12-05-2025

 2/2 

https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010030642025

